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APPROPRIATION (RAILWAYS)
BILL, 1980*

MR. DEPUTY-SPEAKER: We now
come to the next item The Railway
Minister may move the Appropriation
Bill.

b -~

THE MINISTER OF RAILWAYS
(SHRI KAMLAPATI TRIPATHI): I
beg to move for leave to introduce a
Bill to authorise payment and appro-
priation of certain further sums from:
and out of the Consolidated Fund of
India for the services of the financial
year 1979-80 for the purposes of Rail-
ways.

MR. DEPUTY-SPEAKER: The ques-
tion iS;

“That leave be granteq to intro-
duce a Bill to authorise payment
and appropriation of certain further
sums from and out of the Consoli-
dated Fund of India for the services
of the financial year 1979-—84 for the
purposes of Railways.”

The motion was adopted.

SHRI KAMLAPATI TRIPATHI: I
introduce** the Bill,
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STATUTORY RESOLUTION RE.
PREVENTION OF BLACK-MARKET.-
ING AND MAINTENANCE OF SUP-
PLIES OF ESSENTIA]L, COMMODI-
TIES AND PREVENTION OF
BLACKMARKETING AND MAIN-
TENANCE OF SUPPLIES OF ES-
SENTIAL COMMODITIES BILL.
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*Published in Gazette of India
Extraordinary, Part II, Section 2

**Infroduced with the recommendation
dated 1-2-80 of the President.



